ITEM NO.5 COURT NO. 6 SECTION PIL

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s) (Civil) ©No(s). 309/2003
LAXMI NARAIN MODI Petitioner (s)
VERSUS
UNION OF INDIA & ORS. Respondent (s)

(with appln. (s) for directions and permission to file additional
affidavit and permission to file additional documents and
permission to file rejoinder affidavit and permission to file
submission and office report)

WITH
W.P. (C) No. 330/2001
(With appln. (s) for directions)

W.P. (C) No. 44/2004
(With appln. (s) for directions and exemption from filing O.T. and
may refer to remarks)

W.P.(C) No. 688/2007
(With appln. (s) for stay)

SLP(C) No. 14121/2009
(With Office Report)

Date : 21/11/2014 These petitions were called on for hearing
today.

CORAM
HON'BLE MR. JUSTICE J. CHELAMESWAR
HON'BLE MR. JUSTICE S.A. BOBDE

For Petitioner(s)
Mr. Pranab Kumar Mullick,Adv.
Ms. Soma Mullick, Adv.

Mr. A.D. Biswas, Adv.
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for Mr. T.R.B. Sivakumar, Adv.

Mr. Raj Punjwani, Sr. Adv.
Ms. Purnima Bhat,6Adv.
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State of HP Mr.
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State of Haryana Mr.
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Pradesh Mr.
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State of Tamil Nadu Mr.

C. D. Singh,Adv.

B. D. Sharma,Adv.

K. Radhakrishnan, Sr. Adv.
Kiran Bhardwaj, Adv.
Sunita Sharma, Adv.

Md. Khairati, Adv.

R.K. Rathore, Adv.

S.K. Bajwa, Adv.

D.S. Mahra, Adv.

K. Enatoli Sema, Adv.
Amit Kumar Singh, Adv.

Balaji Srinivasan, Adv.

Vijay Panjwani, Adv.

Kalyan Kr. Bandopadhyay, Sr.

Anip Sachthey, Adv.
Mohit Paul, Adv.
Shagun Matta, Adv.
Saakaar Sardana, Adv.

C.D. Singh, AAG
Apurv Kurup, Adv.
A.P. Mayee, Adv.
Rohit Rathi, Adv.

K.V. Jagdeeshvaran, Adv.
G. Indira, Adv.
Balasubramanian, Adv.

Mukesh Verma, Adv.
Pawan Kumar Shukla, Adv.
Y.P. Dhingra, Adv.

Suryanarayana Singh, AAG
Pragati Neekhra, Adv.

Manjit Singh, AAG
Nupur Choudhary, Adv.
Vivekta Singh, Adv.
Kamal Mohan Gupta, Adv.

Anil Shrivastava, Adv.
Rituraj Biswas, Adv.

M. Yogesh Kanna, Adv.

Adv.



Mr. Santha Kumaran, Adv.

Govt. of Puducherry Mr. V.G. Pragasam, Adv.
Mr. S.J. Aristotle, Adv.
Mr. Prabu Ramasubramanian, Adv.

State of Assam Mr. Riku Sarma, Adv.
Mr. Navnit Kumar, Adv.
M/s. Corporate Law Group

State of AP Ms. Prerna Singh, Adv.
Mr. Guntur Prabhakar, Adv.

State of UP Mr. Irshad Ahmad, AAG
Mr. Samir Ali Khan, Adv.

State of Manipur Mr. Sapam Biswajit Meitei, Adv.
Mr. Ashok Kr. Singh, Adv.
Mr. Z.H. Isaac Haiding, Adv.

Ms. Bina Madhavan, Adv.

State of UP Mr. Irshad Ahmad, AAG
Mr. M.R. Shamshad, Adv.
Mr. Vikrant Yadav, Adv.

State of Sikkim Mr. A. Mariarputham, AG
Ms. Aruna Mathur, Adv.
Mr. Yusuf Khan, Adv.
M/s. Arputham Aruna & Co.

State of MaharashtraMs. Asha Gopalan Nair, Adv.
Mr. A.P. Mayee, Adv.

Mr. Ranjan Mukherjee, Adv.
Mr. S.C. Ghosh, Adv.
Mr. S. Bhowmick, Adv.

State of MP Mr. Naveen Sharma, Adv.
Mr. Mishra Saurabh, Adv.

Nagar Nigram Agra Mr. Jitendra Mohan Sharma, Sr. Adv.
Mr. Ajit Sharma, Adv.
Mr. Sanchit G., Adv.

State of Rajasthan Mr. S.S. Shamshery, Adv.
Mr. Amit Sharma, Adv.
Mr. Sandeep Singh, Adv.
Ms. Ruchi Kohli, Adv.

State of Jharkhand Mr. Gopal Prasad, Adv.
Mr. Jayesh Gaurav, Adv.



State of Tripura Mr. Gopal Singh, Adv.
Mr. Rituraj Biswas, Adv.

State of Bihar Mr. Gopal Singh, Adv.
Mr. Manish Kumar, Adv.

UT Chandigarh Mr. Gopal Singh, Adv.
Ms. Vimla Sinha, Adv.

AWBI Mr. Deepak B, Adv.
State of Gujarat Ms. Hemantika Wahi, Adv.
Ms. Swati Vaibhav, Adv.
Mr. Puja Singh, Adv.
Ms. Preeti Bhardwaj, Adv.
State of Goa Mr. Shridhar Y. Chitale, Adv.
Mr. Varun Mohan, Adv.
Mr. Abhijat P. Medh, Adv.
Mr. Venkat Reddy, Adv.
Mr. Sumant M. Nookala, Adv.
M/s. Venkat Palwai Law Associates
Mr. B. S. Banthia, Adv.
Mr. B. V. Balaram Das,Adv.
Mr. L. C. Agrawala, Adv.
Mr. Mohit Kumar Shah,Adv.
Mr. Nikhil Nayyar, Adv.
Mr. Pahlad Singh Sharma,Adv.
Mr. Pradeep Misra,Adv.
Mr. Praveen Swarup,Adv.
Mr. P. V. Yogeswaran, Adv.
Mr. R. Ayyam Perumal, Adv.
Mr. V. G. Pragasam, Adv.
Mr. V. K. Verma,Adv.

Mr. V. N. Raghupathy, Adv.

Ms. Pragati Neekhra, Adv.
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Ashok K. Srivastava,Adv.
Praveena Gautam, Adv.
Abhijit Sengupta, Adv.
Ajay Pal, Adv.

Anuvrat Sharma, Adv.
Aruneshwar Gupta, Adv.
Arun K. Sinha, Adv.
Khwairakpam Nobin Singh, Adv.
K.R. Sasiprabhu, Adv.
Mohan Prasad Meharia, Adv.
Mukesh K. Giri, Adv.
Naresh K. Sharma, Adv.
Punit Dutt Tyagi, Adv.
P.V. Yogeswaran, Adv.
Rajesh Srivastava, Adv.
Sanjay Kr. Hegde, Adv.
Shibashish Mishra, Adv.
Manik Karanjawala, Adv.
Sunil Fernandes, Adv.
Tara Chandra Sharma, Adv.
T.V. George, Adv.

T.V. Ratnam, Adv.

C.K. Sucharita, Adv.
Kamini Jaiswal, Adv.
Sumita Hazarika, Adv.

Anuvrat Sharma, Adv.



Mr. Pradeep Misra, Adv.
Mr. Samir Ali Khan, Adv.
Mr. S.K. Verma, Adv.
UPON hearing the counsel the Court made the following

ORDER

List the matters on Wednesday, the 10*
December, 2014.

(DEEPAK MANSUKHANTI) (INDU BALA KAPUR)
COURT MASTER COURT MASTER
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